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Goods Haad.lla.g eontract 
at Allahabad 

5551. SHRI N. K. SHEjW AL-
KAR : Will the Minister of RAIL-
WAYS be pleased tc state: 

(a) whether Goods handling 
contract at Allahabad was awarded 
to M/s Railway Mazdoor Sangh 
Shram Samvida Sahkari Samiti 
Ltd., Allahabad with effect from 
I.8-lg81 and in the contract award 
letter it was mentioned that four 
copies of agreement together with 
schedule of rates were enclosed ; 

(b) ifso. why copies of agreement 
and schedule of rates were not givel1 
to t1>e Society ; 

(c) whether after ogtaining a 
representation from outgoing society 
the SI.D.C.S., Allahabad, condemned 
his own decision and issuec1 orders 
for cancellation of contract withou t 
making payment to the Society for 
the work done and services enjoyed 
by the Railway ; and 

(d) whc·ther this case has been 
taken up by the Vigilance f<)r de. 
taikd inwstigatioll ? 

THE DEPUTY MINISTER 
IN THE MINISTRIES OF 
RAILWA\,S AND EDUCATION 
AND SOCIAL WELFARE AND 
IN THE DEPARTMENT OF 
PARLIAMENTAR\' AFFAIRS 
(SHRI ~lALLTKARJUN) (a) and 
(b). \'es :blankform of Agreement and 
Schedule of Rates were correctly 
sent alongwith the award letter 
to thr society. 

(c) AflH issue of the letter for 
award of the contract to Mis Railway 
Mazdoor Samrh Shrarr Samvida 
Sahkari Sami'ti Ltd., Allahabad, 
the outgoing society represented 
against the award of the contract. 
As this issue remained under exa-
mination, there was some delay in 
execution of the agreement re-
luIting in delay ~f payment to the 

Railway Mazdoor Sangh Shram 
Samvida Sahkari Samiti Ltd.,. 
Allahabad. 

(d) NC; however, complaint lod-
ged by the Railway Mazdoor 
Sangh Shram Samvida Sahkari 
Samiti Ltd., Allahabad is under 
investigation by the Railway. 
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Goods Handling eontract 
by Railway Cycle Stand 

at Allahabad 

5553, SHRI RANJIT SINGH. 
Will the Minister of RAILWAYS. 
be pleased tr state : 

(a) whether it is a fact that the 
Goods handling contract held by 
the Railway Cycle Stand Contract 
remains thoughout umati~factory 
during the contractual pericd ; 




